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Increase of pay scales of Army personnel

*485. MS. SUSHILA TIRIYA: Will the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that there is a proposal to increase the pay scales of
Army personnel;

(b)if so, the details thereof; and

(c) whether the increase in pay will cover all the three services of Armed
Forces?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI
M.M. PALLAM RAJU): (a) to (c) Government has set up the Sixth Central
Pay Commission to go into the question of pay, allowances and other
facilities/benefits of Central Government Employees including Armed Forces
Personnel. The three services have submitted a joint memorandum to the
Sixth Central Pay Commission seeking increase in Pay Scales, enhancement
of existing allowances, introduction of new allowances etc.
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SHRI M.M. PALLAM RAIJU: Sir, the Government is empathetic about the
fact that the pay scales are not commensurate with what should be_ given to the
Forces, but the matter has been referred to the Central Pay Commission. It is
under examination by the Central Pay Commission. The Central Pay

Commission would come out with its recommendations by April 2008.
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SHRI MM. PALLAM RAJU: Sir, the Standing Committee had also
recommended that there should be inclusion of an Armed Forces officer in the
Central Pay Commission” That request has«ot been acceded to, but the matter is
under examination by the Central Pay Commission.

As regards the number of payments that are outstanding, I don't think that
falls within the purview of this question and I would request the hon. Member

of Parliament to pose a separate question on that.
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